
$~3 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  W.P.(C) 3648/2026 & CM APPL. 17790/2026 

 HOTEL BABYLON INN PVT LTD .....Petitioner 

Through: Mr. A K Prasad and Ms. Surabhi 

Sinha, Advocates. 

 

    versus 

 

 UNION OF INDIA  & ORS. .....Respondents 

Through: Mr. Raj Kumar Yadav and Ms. Preeti 

Gothwal, Advocates for R-1/UOI. 

Mr. Shubham Tyagi, SSC, CBIC with 

Ms. Navruti Ojha and Mr. Rishabh 

Chauhan, Advocates. 

 

 CORAM: 

 HON'BLE MR. JUSTICE NITIN WASUDEO SAMBRE 

 HON'BLE MR. JUSTICE AJAY DIGPAUL 

    O R D E R 

%    02.04.2026 

 List on 30
th

 April, 2026.  

 

 

NITIN WASUDEO SAMBRE, J 

 

 

AJAY DIGPAUL, J 

 APRIL 2, 2026 
 Sk 
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